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IMPORT OF GOLD AND SILVER BY PASSENGERS (FORM OF
BILL OF ENTRY) REGULATIONS, 1994

In exercise of the powers conferred by section 157, read with
section 46, of the Customs Act, 1962 (52 of 1962), the Central
Board of Excise and Customs hereby makes the following
regulations, namely :-

1. Short title and commencement :-

(1) These regulations may be called the Import of Gold and Silver
by Passengers (Form of Bill of Entry) Regulations, 1994.

(2) They shall come into force on the 1st day of November, 1994.

2. Form of Bill of Entry :-
The Bill of Entry to be presented for ex-bond clearance for home
consumption of gold or silver from a customs bonded warehouse by
a passenger coming into India shall be in the form appended [see
Form No. 101 in Part 5] to these Regulations.


